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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 08th JUNE 2026 (VONDAY)
BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE S.S.VISWANETHRA RAVI , JUDICIAL MEMBER

IN COURT ROOM 4
Srl|Appeal Number Assmt. Ye|Assessee Name Counsel [Remarks
1|ITA 2331/CHNY/2025 |2013-14 | [A] MANICKAM RAJASEKARAN
2|ITA 3234/CHNY/2025 2015 | [D] SUDHA
Raghavan
5|TA 3348/CHNY/2025 |- [A] KINCHITKARAM TRUST Rartizbadran
4|ITA 603/CHNY/2026  |2017-18 | [A] SULTAN BATCHA MUBARAK ALI
5|ITA 604/CHNY/2026  [2020-21 | [A] SULTAN BATCHA MUBARAK ALI
6|ITA 836/CHNY/2026  |2018-19 | [A] M S MOHAMED IQBAL
7|ITA 837/CHNY/2026  |2018-19 | [A] M S MOHAMED IQBAL L —
8|ITA 838/CHNY/2026  [2019-20 [[A] M S MOHAMED IQBAL
9|ITA 839/CHNY/2026  |2019-20 | [A] M S MOHAMED IQBAL
10(ITA 840/CHNY/2026  |2019-20 | [A] EKAMBARAM SUKUMAR
11|ITA 841/CHNY/2026  [2013-14 | [A] NATARAJAN RAMAKRISHNAN
12|TA 843/CHNY/2026  [2016-17 | [A] KANDRIKAR MOHAMED AKMAL
13|ITA 846/CHNY/2026  [2019-20 | [A] DHILLIP ANANDAM G.Baskar
14|ITA 847/CHNY/2026  [2022-23 | [A] SRIAUROBINDO MIRA EDUCATIONAL TRUST G.Baskar
15|ITA 851/CHNY/2026  [2017-18 | [A] DURAISAMY VICTOR S.Sridhar
16|ITA 855/CHNY/2026  [2014-15 | [A] NAMDEV NIRMALADEVI S.Sridhar

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 09th JUNE 2026 (TUESDAY)
ER
BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMB
NETHRA RAVI, JUDICIAL MEMBER

AND HON'BLE S.5.VISWA
IN COURT ROOM 4 e ———
Srl|Appeal Number Assmt. Ye|Assessee Name = .
1{ITA 2243/CHNY/2024 |2017-18 | [A] USHA ABHAYA N.V.Balaji :
2|ITA 532/CHNY/2025  |2021-22 | [A] PALANISAMYGOUNDER MANI G.Baskar .
3(ITA 2200/CHNY/2025 [2021-22 | [A] ARUNACHALAM SELVAMBAL G.Baskar
4|ITA 2336/CHNY/2025 |2010-11 | [A] SANKAR HUF G.Baskar - f———0I
5/ITA 2337/CHNY/2025 |2011-12 | [A] SANKAR HUF ik
6|ITA 2365/CHNY/2025 [2012-13 | [A] PALANISAMY BUVANARANI (SMC) S.Sridhar
7|ITA 2368/CHNY/2025 |2017-18 | [A] RANI SAIVENUGOPAL S.Sridhar B
8|ITA 3250/CHNY/2025 [2017-18 | [A] M/S. WL EPIC MEDIA PVT. LTD. Rakesh Joshi o
9|ITA 3464/CHNY/2025 |2017-18 | [A] SAMUVEL T.V.Muthu Abirami
10|ITA 3470/CHNY/2025 [2015-16 | [A] SAKTHI MURUGAN ENTERPRISES PVT. LTD S.Sridhar
11|ITA 774/CHNY/2026  |2020-21 | [A] RAMASAMY PERUMALSAMY s.Sridhar
12|ITA 856/CHNY/2026  [2021-22 | [A] VEDHAGIRI GANESH S.Sridhar
13|ITA 859/CHNY/2026  [2017-18 | [A] MURUGESAN THULASIMANI T.5.Lakshmi Venkat
14|ITA 864/CHNY/2026  |2021-22 | [A] THIRUPATHINAIDU JAYASEELAN A.Arjun raj
15|ITA 869/CHNY/2026  |2017-18 | [D] RAMACHANDRAN RADHIKA
16|ITA 871/CHNY/2026  [2020-21 | [D] JAGAJEEVANRAM PRAMELA E
17|ITA 873/CHNY/2026  [2023-24 | [A] BHUVANA RAJESWARI VIJAYASANKAR
18|ITA 874/CHNY/2026  [2020-21 | [A] ANBAZHAGAN RANGANATHAN
19|ITA 876/CHNY/2026  |2017-18 | [D] D.G.SQUARE
20|ITA 877/CHNY/2026  [2018-19 | [A] PALANI SELVAM SHUNMUGA ANANTHI [) "

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 10th JUNE 2026 (WEDNESDAY)
BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
AND HON'BLE S.5.VISWANETHRA RAVI , JUDICIAL MEMBER
IN COURT ROOM 4
Appeal Number Assmt. Ye|Assessee Name Counsel |Remarks
[A] THATHAIYENGARPET VENKATESAN
GOPALAKRISHNAN BADRINARAYANAN
[TA 3748/CHNY/2025 [2013-14 |[A] THATHAIYENGARPET VENKATESAN V.Alagappan

ITA 3749/CHNY/2025 |2014-15 [A] THATHAIYENGARPET VENKATESAN

2

3

4 |ITA 3236/CHNY/2025 [2015-16 | [A] SOOLAYUDHA PANDIYAN VELKANNAN
5 [ITA 3237/CHNY/2025 |2016-17 [A] SOOLAYUDHA PANDIYAN VELKANNAN
6

7

8

1 |ITA 2381/CHNY/2025 |(2017-18

|TA 3238/CHNY/2025 [2017-18 [A] SOOLAYUDHA PANDIYAN VELKANNAN Y.Sridhar
ITA 3267/CHNY/2025 |2017-18 [D] SOOLAYUDHA PANDIYAN VELKANNAN
ITA 3268/CHNY/2025 |2016-17 [D] SOOLAYUDHA PANDIYAN VELKANNAN
[A] RAMANATHANPURAM DIST CENTRAL CO

I
e
T
I
e ——

9 R Prasanna

ITA 3412/CHNY/2025 2012-14 OPERATIVE BANK LIMITED Verlatessil
10|74 3413/CHNY/2025 |2014-15 | 1A] RAMANATHANPURAM DISTRICT CENTRAL CO
11[ITA 878/CHNY/2026 2012-13 | [A] RAMKUMAR THANGARAI (SNIC) V.Meenakshi Sundar
12|1TA.883/CHNY/2026 2014-15 | [A]R.D. MEHRA TRADERS S.Sridhar

13|ITA 885/CHNY/2026 2017-18 | [A] MR. VARUN SRINIVASAN

14|ITA 886/CHNY/2026 2019-20 | [A] SHRI MARETI SRINIVASALU

15|ITA 890/CHNY/2026 2022-23 | [A] MEENACHISUNDARAM BALAGURU

16|iTA 891/CHNY/2026 2013-14 | [D] SRI KRISHNA EDUCATIONAL & CHARITABLE TRUST
17|ITA 895/CHNY/2026 2018-19 | [A] KALAIKAR KAFEEL AHMED G.Vardini Karthik
18|ITA 896/CHNY/2026 2022-23 | [D] RUMANA LEATHER COMPANY
19|ITA 897/CHNY/2026 5018-19 | [D] SUBRAMANIAN SARAVANAN

20(ITA 898/CHNY/2026 2020-21 |[A] VELAYUTHAM THIAGARAJ A
The Link for Hybrid Hearing is: https://itatchennai.mv.webex.com/ meet/court_room_4 /
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI \\.\
CAUSE LIST OF "aA" BENCH FOR 11th JUNE 2026 (THURSDAY) \\\
BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER \
AND HON'BLE S.5.VISWANETHRA RAVI , JUDICIAL MEMBER
[N COURT ROOM 4 |
Remark
sri[Appeal Number  |Assmt. ve| Assessee Name Counse rks

1|sA 120/cHNY/2026 (202223 | [A] GOVINDASAMY SARAVANAKUMAR
5|1TA 972/CHNY/2026  |2022-23 | [Al GOVINDASAMY SARAVANAKUMAR

w

(TA 3262/CHNY/2025 [2012-13 | [A] VALSALAM ViU R.Harshvardhan
al[TA 3410/CHNY/2025 |2017-18 | [A] REENA JACOB
5|ITA 3477/CHNY/2025 |2013-14 | [A] JAYAPRAKASH
6|iTA 3587/CHNY/2025 |2017-18 | [A] MITESH SURANA
7|iTA 3683/CHNY/2025 |2017-18 | [D] MITESH SURANA
8
9

S.Sridhar

TA 3588/CHNY/2025 |2017-18 | [A] R D VELLI MAALIHAL s.Sridhar
TA 629/CHNY/2026  [2023-24 | [A] RAHAMATH ABOOBACKER
10{ITA 899/CHNY/2026  |2017-18 | [A] AKKANNAN RAMESHBABU
11|1TA 900/CHNY/2026  |2015-16 | [A] RAMALINGAM KAMALAHASAN 5.Sridhar
12|1TA 906/cHNY/2026  [2013-14 | [A] KRISHNAKUMAR NARAYANASWAMY

13|ITA 907/CHNY/2026 202223 | [A] INCANDESCENT TECHNOLOGIES PRIVATE LIMITED
14|TA 908/CHNY/2026  |2022-2024 [A] M/S. UNITTAS MULTISPECIALITY HOSPITAL PVT LTD
15|ITA 914/CHNY/2026  [2017-18 | [A] PALANISAMY SOUNDARAM

16|TA 919/CHNY/2026  |2010-11 | [A] VANGILIGOUNDER PALANISAMY SELVARAJ (SMC) _|T.Banusekar

17|ITA 920/CHNY/2026 2014-15 | [A] COIMBATORE PIONEER TRADING & WAREHOUSING LIMITED
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 10th JUNE 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER

IN COURT ROOM 2 (PART HEARD)

Srl|Appeal Number Assmt. Ye|Assessee Name Counsel |Remarks
1]ITA817/CHNY/2026 |2015-16 | [D] SETHURAMAN GURUSHANKAR B.Ramakrishnan
2|ITA 818/CHNY/2026  |2017-18 | [D] SETHURAMAN GURUSHANKAR
3|ITA 804/CHNY/2026 2006-07 | [A] ASHWATH PRINTERS AND COVERTERS R Vijayaragahvan
4{ITA 805/CHNY/2026 2007-08 | [A] ASHWATH PRINTERS AND CONVERTERS

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 08-JUNE-2026 (MONDAY

BEFORE HON'BLE MS. PADMAVATHY.S, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM

. IN COURT ROOM 2
Srl |Appeal Number Assmt. [Assessee Name Counsel Name |Remarks
1 |ITA 1215/CHNY/2026  |2017-18 | [A] VALAR ADITI SOCIAL FINANCE PVT. |T.Vasudevan _|SGM
2 [ITA 1222/CHNY/2026  |2015-16 | [A] SENTHILKUMAR VANNIARAJAN S.Sridhar, Er.
3 [ITA 1224/CHNY/2026  |2017-18 | [A] SP MANI AND MOHAN DAIRY
4 |ITA 1229/CHNY/2026  [2017-18 | [A] T.V.SUNDARAM IYENGAR & SONS PYN.V.Balaji
[A] KANNU SWAMY CHANDRA
KALADHARAN (TRANSFERRED FROM
5 |ITA 1233/CHNY/2026  [2018-19 [DELHI)
6 |ITA 1234/CHNY/2026  [2011-12 |[A] RAJENDRAN JEGATHAMBAL G.Sekar
7 ITA 1235/CHNY/2026  [2024-25 | [D] SHALINI RAVICHANDRAN
8 [ITA 1238/CHNY/2026  [2018-19 | [A] IDHAYAM G FINANCE AND SERVICEYG. Sekar
9 [ITA 1230/cHNY/2026  |2017-18 | [A] MOHANAKRISHNAN N
[A] THE THIRUVANNAMALAI COOP
10 |ITA 1240/CHNY/2026  [2017-18 [URBAN BANKLTD
[A] THE THIRUVANNAMALAI COOP
11 | \TA 1281/cHNY/2026  |2018-19 |URBAN BANKLTD
12 [ITA 1656/CHNY/2025 {2020 21 | [A] KAJA MOHIDEEN BUHARI S.Sridhar
13 |ITA 2444/CHNY/2025  |2017-18 | [A] DEVARAJ ILAVARASAN (RM) 8.8ridhar, Er.
14 [ITA 2477/CHNY/2025 202223 | [A] MALAIAPPAN BHOOPATHY D.Anand
15 [ITA 261/CHNY/2026  [2018-19 | [A] M.DEEPA
16 [ITA 2669/CHNY/2025  [2018-19 | [A] MADHAVAN THAMBI VIJAYA KUMAR |T.Banusekar
17 [ITA 2687/CHNY/2025 {2015 16 | [A] KRISHNARA S.Sridhar
18 [ITA 2712/CHNY/2025  |2017-18 | [A] JAYAVELBOSE G.Baskar
19 [ITA 3620/CHNY/2025  |2017-18 | [A] PERIYASAMY THIRUGNANAM J.Saravanan
20 |ITA 3789/CHNY/2025  |2016-17 | [A] GOLDEN STEELS AND SANITATIONS]S. Sridhar |
o1 |ITA 3817/CHNY/2025  [2015-16 | [A] RAKESH KUMAR D.Anand J
The Link for Hybrid Hearing is https:/itatchennai.my.webex.com/meet/court_room_2 ) /
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CAUSE LIST OF B BENCH FOR 09-JUNE-2026 (TUESDAY)
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

BEFORE HON'BLE_MS. PADMAVATHY.S, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM

IN COURT ROOM 2
srl [Appeal Number Assmt. |Assessee Name Counsel Name (Remarks

1 [ITA3223/CHNY/2024  |2014-12 | [A]MERIT INTERNATIONAL R.Meenakshis
2 [ITA 3224/CHNY/2024  [2012-13 | [AIMERIT INTERNATIONAL

[A] TAMIL NADU POWER FINANCE AND
3 |ITA 3990/CHNY/2025 2017-18 | INFRASTRUCTURE DEVELOPMENT S.Sridhar
4 |ITA 3091/CHNY/2025 201819 | [AI TAMIL NADU POWER FINANGE AND
5 (ITA 3092/CHNY/2025 2019-20 [A] TAMIL NADU POWER FINANCE AND
6 |ITA 3993/CHNY/2025 2020-21 [A] TAMIL NADU POWER FINANCE AND
7 |ITA 3994/CHNY/2025 2021-22 [A] TAMIL NADU POWER FINANCE AND
8 [ITA 3995/CHNY/2025 2022-23 | A1 TAMIL NADU POWER FINANCE AND
9 |ITA 3996/CHNY/2025 902324 | (A TAMIL NADU POWER FINANCE AND
10 |SA 108/CHNY/2026 2012-13 | [A] ARCHIT KHEMKA B.Ramakrishnan
11 {ITA 1403/CHNY/2026  [2012-13 | [A] ARCHIT KHEMKA
12 |SA 97/CHNY/2026 2018-19 | [A] KUMAR MANIKANDAN
13 |ITA 1446/CHNY/2026  |2018-19 | [A] KUMAR MANIKANDAN
14 |ITA 3769/CHNY/2025  |2017-18 | [A] THILAGAVATHI (SMC) T.Vasudevan
15 |ITA 3808/CHNY/2025 |2022-23 | [A] RAMESH T.S.Lakshmi Ve
16 |ITA 3818/CHNY/2025  |2016-17 | [A]INDO NATIONAL LIMITED C.Naresh
17 |ITA 3826/CHNY/2025  {2018-19 | [A] SANGAM JEWELLER N.V.Balaji
18 |ITA 3832/CHNY/2025 |2018-19 [A] SERENE SENIOR LIVING PRIVATE
19 |ITA 3838/CHNY/2025  |2020-21 | [A] RAMDASS SARAVANAN G.Baskar
20 |ITA 3861/CHNY/2025  |2017-18 | [A] MATHA THANGA MALIGAI Mcgan law
21 |ITA 666/CHNY/2025 2022-23 | [A] PREETHA SUNIL KUMAR
22 |ITA 1218/CHNY/2026 2018-19 | [A] RASI THANGA MAALIGAI A Arjunraj
23 |ITA 1219/CHNY/2026 2019-20 | [A] RASI THANGA MAALIGAI
24 |ITA 1220/CHNY/2026 202021 | [A]RASI THANGA MAALIGAI
25 |ITA 1221/CHNY/2026 202122 | [A]RASI THANGA MAALIGAI
26 |ITA 1236/CHNY/2026  |2022-23 | [D] CORRO HEALTH INFOTECH PVT LTD
27 |ITA 1242/CHNY/2026  |2020-21 | [A] VETRIVEL SUBRAMANI
28 [ITA 1243/CHNY/2026  |2020-21 | [A] VETRIVEL SUBRAMANI
29 |ITA 1244/CHNY/2026  [2020-21 | [A] VETRIVEL SUBRAMANI

The Link for Hybrid Hearing is hitps://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 10-JUNE-2026 (WEDNESDAY)
BEFORE HON'BLE MS. PADMAVATHY.S, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM

Vi
m&’r &
I Agledd

- 15 3 2023

IN COURT ROOM 2
syl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |ITA 1862/CHNY/2025  |2015-16 | [D] SONAL VYAPAR PRIVATE LIMITED _|Jharna B Harilal
2 |CO 16/CHNY/2026 2015-16 | [A] SONAL VYAPAR PRIVATE LIMITED
3 [ITA 2636/CHNY/2025  [2014-15 | [A] JAMBAI KNM TEXTILES PVT. LTD,  |T.Vasudevan
4 |ITA 2671/CHNY/2025  |2016-17 | [A] THIRUMALAI ARANGANNAL
5 |ITA 3626/CHNY/2025  |2018-19 | [A] B. VIGNESHKUMAR S.Lakshminarash
6 |ITA 3864/CHNY/2025 |2017-18 | [A] B. VIGNESHKUMAR
7 |ITA 3665/CHNY/2025  |2020-21 | [A] K KANTHAPPAN
8 |ITA 3852/CHNY/2025  [2020-21 | [A] VATTIKUNDALA PRABHAKARA RAO
9 |ITA 4132/CHNY/2025  |2018-19 | [D] SARAVANKUMAR PRIYADHARSHINI
10 |ITA 4145/CHNY/2025  [2016-17 | [A] PRIYANKA KHATRI
11 |ITA 4151/CHNY/2025  [2016-17 | [A] PRIYANKA KHATRI
12 |ITA 1860/CHNY/2026  |2016-17 | [A] PRIYANKA KHATRI (SMC) Anandh.S
13 ITA 755/CHNY/2025  |2014-15 [ [A] PANNER SELVAM GABRIEL R.Meenakshisu
14 |ITA 1251/CHNY/2026  |2010-11 | [A] EGGER PUMPS INDIAPVT. LTD. _ |S.P.Chidambar
15 |ITA 1253/CHNY/2026  [2020-21 [ [A] SUBRAMANIAM KAMALAKANNAN
16 |ITA 1255/CHNY/2026  |2018-19 | [D] NARESH SANGEETA
17 |[TA 1256/CHNY/2026  [2016-17 | [D] HANDHOLD VENTURES PVT LTD
[A] THE THIRUVANNAMALAI COOP
18 |TA 1257/CHNY/2026  |2022-23 |URBAN BANKLTD
[D] HEAVY VEHICLES FACTORY
19 |ITA 1260/CHNY/2026  |2020-21 |EMPLOYEES COOPERATIVE THRIFT
20 |ITA 1279/CHNY/2026  |2017-18 | [D] JOSEPH SEBASTIAN LEYRONNE MORAIS
(D] TAMILNADU NEWS PRINT &
21 [ITA 1280/CHNY/2026  [2017-18 |PAPERS LIMITED
[A] VAITHILINGAM PARASHAKTHI
22 [ITA 1283/CHNY/2026 |- ELAMATHI TRUST S.Sridhar A
[A] VAITHILINGAM PARASHAKTH| 3/
23 |ITA 1284/CHNY/2026 |- ELAMATHI TRUST ) L |
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 11-JUNE-2026 (THURSDAY)

BEFORE HON'BLE MS. PADMAVATHY.S, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM

. IN COURT ROOM 2
sri |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
‘ [A] THE THIRUVANNAMALAI COOP
1 [ITA 1258/CHNY/2026  [2019-20 |URBANBANKLTD
2 |ITA 1259/CHNY/2026  |2015-16 [A] MOHAMED ABDUL KADAR MUMTAJ [S.L.Gadhiya
3 |ITA1261/CHNY/2026  {2017-18 [D] ILB RAMESH HOMES PVT LTD
4 (ITA1267/CHNY/2026  {2015-16 [A] TRIVITRON HEALTHCARE PVT. LTD. |S.Sridhar
5 {ITA1269/CHNY/2026  |2012-13 [A] THANGARASU MANIMARAN S.Sridhar
6 |ITA1270/CHNY/2026  [2021-22 |[A]D.P. TRUST (SMC) S.Sridhar
7 {ITA1271/CHNY/2026  |2017-18 [A] THANKIANNADAR CHANDRAKALA  [S.Sridhar
8 |ITA1272/CHNY/2026  |2014-15 [A] RAJAGOPAL SHANKER S.Sridhar
9 |ITA 1273/CHNY/2026  |2017-18 |[A] THIRUMALSAMY SELVAN
10 |ITA 1274/CHNY/2026  |2017-18 | [D] GOPURAM FILMS
11 |ITA1688/CHNY/2025  |2018-19 | [A] S. PANNEERSELVAM (SMC/RM) K.Balasubram
12 [ITA 1831/CHNY/2025  |2017-18 | [A] RAMASAMY SIVASANKAR T.S,LakshmiVen
13 [ITA 3968/CHNY/2025 |2017-18 | [A] ANBUMASILAMANIO AMSARAJ
The Link for Hybrid Hearing is https:/itatchennai.my.webex.com/meet/court_room_2
Y
\ / \/Q/\A pl
[~ >
- 3meRel SR '

ATAH

Drawing and Disbursing Officer
2 S S, A

)

Income Tax Appellate Tribunal,
Chennai Benches, Chennai

&

™.

Lo



LA

T T .,

e L i .

T

LR o e Ll Vg Sl RN e e AR

7

Fqd ng\aqa

12 TTH 2021 - 15 3T 2023
R ey it 33 6

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF B BENCH FOR 08-JUNE-2026 (MONDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY JUDICIAL MEMBER

AND HON'BLE_SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 3
syl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |ITA 1837/CHNY/2025  |2004-05 | [A]PVP VENTURES LTD B.Ramakrishnan

2 [11A 3684/CHNY/2025  [2013-14 | [D] MANJUNATH RAI PRAKASHRAJ

3 |ITA 3703/CHNY/2025  |2014-15 | [A] AYODHYA FLOUR MILLS PVT.LTD. |R.Vijayaraghav

4 [ITA 1393/CHNY/2026  |2020-21 | [A] TRANSSYS SOLUTIONS PRIVATE LINB. Ramaknshnan

The Link for Hybrid Hearing is https:/fitatchennai.my. webex.com/meet/court_room_3 //\]

Drawin and Disbursing Offucer
Income Tax Appellate Tribunal,
Chennai Benches, Chanrhm—

&

¢




A o
S tappe e

12 AT 2021 - 15 3RS 2023
AH 3dteity siftravr, 93 |\ \

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF B BENCH FOR 09-JUNE-2026 (TUESDAY)
BEFORE HON'BLE SHRLINTURI RAMA RAO, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM \
IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name [Remarks
1 [ITA 3664/CHNY/2025  |2020-21 [D] MANJUNATH RAI PRAKASHRAJ n_

The Link for Hybrid Hearing Is https:/fitatchennai. my.webex.com/meet/court_room_3
8
/' B LU
Drawm and Dlshursing Oﬂ’icer

Income Tax Appeilate Tnbunal.
Chennai Benches, Chenn?

e



—_— =

ot

Vo~
/ 12 AT 2021 - 15 3R 2023
Ty ey aftrewor, 33 6@
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF B BENCH FOR 09-JUNE-2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER
i AND HON'BLE SHRI S.R.RAGUNATHA, AM
E IN COURT ROOM 3
i sri |Appeal Number Assmt. |Assessee Name Counsel Name [Remarks
1 |SA123/CHNY/2026 202223 | [A] VENKATASWAROOP REDDY
2 |TA1230CHNY/2026  |2022-23 | (Al VENKATASWAROOP REDDY N.V.Balaji
3 |ITA 3792/CHNY/2025  [2017-18 | [A] T. SRIKANTH N.V.Balaji
4 |ITA 3879/CHNY/2025  |2016-17 | [A] MARTIN RAJADURAI
5 |ITA 2595/CHNY/2025 |2013-14 | [A] MAMTHA ABILASH MUTHAA Uttamchand Jain
6 |ITA 2622/CHNY/2025  |2015-16 | [A] MAMTHA ABILASH MUTHA
7 |ITA 2623/CHNY/2025  |2016-17 | [A] MAMTHA ABILASH MUTHAA
The Link for Hybrid Hearing is https:lﬁtatchennai.my.webex.com!meetlcourt room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF B BENCH FOR  10-JUNE-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI S.R.RAGUNATHA, AM

7/&&\

IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 ITA4117/CHNY/2025  12019-20 | [D] SAKTHIVEL MURUGAN S.Sridhar
2 |CO 7ICHNY/2026 2019-20 | [A) SAKTHIVEL MURUGAN

3 |ITA 4089/CHNY/2025  |2019-20 | [D] MARUTHUPANDIAN NEETHI DHEVAN
[A] SRI LAKSHMI AMMAL

4 |SA 93/CHNY/2026 2023-24 |EDUCATIONAL TRUST B.Ramakrishnan
[A] SRI LAKSHMI AMMAL
5 |ITA 3877/CHNY/2025 |2023-24 |EDUCATIONAL TRUST |
The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 08 JUNE, 2026 (MONDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
IN COURT ROOM -03 )
Appeal Number Assmt. Year|Assessee Name Counsel Name Remarks

ITA 2725/CHNY/2025 |2023-24 [A] PERUMAL MURUGAN BK GOPILAL (SMC)
[A] RAMANAIKKAN PA COOP BANK

ITA 3071/CHNY/2025 |2019-20 [LTD. TAMILAMUDAN
[A] SHREE LAKSHMI DEVI PROPERTY

ITA91/CHNY/2026  |2017-18 |DEVELOPERS PVT.LTD. TN SEETHARAMAN

[A] SUBRAMANIAM ARUMUGAM
ITA137/CHNY/2026 |2013-14 |BALASUBRAMANIAM CHATRAPATTI G. AKASH
[A] ILAYANKUDI CO-OP URBAN BANK
ITA 138/CHNY/2026 |2017-18 |LTD. PM KATHIR

R.

ITA 145/CHNY/2026 |2017-18 [A] SRIMAN RANGANATHAR SPINNERS |VIJAYARAGHAVAN

ITA 153/CHNY/2026 |2017-2018 | [A] RAJALINGA RAJA JEGATH JANAN| [T. VASUDEVAN

ITA 154/CHNY/2026 |2020-21 [A] SANGEETHAPRIYA

ITA 568/CHNY/2026 |2014-15 [D] MOHAN MEYYAMMAI

[D] MAHALINGAMUDALIAR

ITA 569/CHNY/2026 |2017-18 |SHYAMALANATHAN TAMILSELVAN
[D] MAHAMERUBENEFIT FUNDS
ITA570/CHNY/2026 [2017-18 |NIDHI LIMITED

[D] ASHOK NANDAVANAM
12|ITA 572/CHNY/2026 2014|PROPERTIES PVT, LTD

[D] ASHOK NANDAVANAM
13[ITA 573/CHNY/2026 2015(PROPERTIES PVT. LTD

14|ITA 576/CHNY/2026 |2016-17 [A] BOOMA PATHANGI! SRIRAMAN

15|ITA 578/CHNY/2026 |2015-16 [A] JAKIRHUSSAIN
[A] RAFFLES SUPPLY CHAIN

16(ITA 580/CHNY/2026 |2018-19  [SOLUTIONS (P) LTD

17|1TA 581/CHNY/2026 |2020-21 | [A] ASUMUGHU THANGARAJ A
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3 /d
Meeting number :-2644 920 3834
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INCOME TAX APPELLATE TRIBU NAL, CHENNAT
CAUSE LIST OF C-BENCH FOR 09 JUNE, 2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

IN COURT ROOM -03
Srl |Appeal Number Assmt. YearIAssessee Name

Counsel Name

[D] KARUPPAKONAR PARAMASIVAM

1]ITA 2612/CHNY/2024 |2017-18 NAVANEETHAKRISHNAN T. VASUDEVAN

[A] NO.K.779.GURUVAREDDIYUR

2|ITA 2777/CHNY/2025 |2019-20  |PRIMARY AGRI CO-OP CREDIT SOCIETY |A. VIJAYALAKSHMI

w

ITA 2806/CHNY/2025 [2014-15 [A] THE KTM JEWELLERY LTD. T. VASUDEVAN

4|ITA 2807/CHNY/2025 |2016-17 [A] THE KTM JEWELLERY LTD.

5{ITA 3103/CHNY/2025 2014-15 [D] THE KTM JEWELLERY LIMITED

6{ITA 2990/CHNY/2025 |2016-17 [A] RAJENDRAN JEYAGANDAN NV BALAJI

7|ITA 2991/CHNY/2025 |2017-18 [A] RAJENDRAN JEYAGANDAN

8ITA 3069/CHNY/2025 |2009-10 [A] SRINIVASA FASHIONS PVT. LTD. T. BANUSEKAR
VARDHINI

9|ITA 3092/CHNY/2025 |2004-05 [A] KHATEEB OMAIR AHMED KARTHICK

10]ITA 3093/CHNY/2025 [2011-12 [A] KHATEEB OMAIR AHMED
[D] SATHYAMANGALAM OZIRKHAN

11|ITA 4/CHNY/2026 2016-17  [SALEEMKHAN

[D] SATHYAMANGALAM OZIRKHAN
12|ITA 5/CHNY/2026 2016-17  |SALEEMKHAN

13|ITA 9/CHNY/2026 2018-19 [A] KUMARASAMY INDUSTRIES
14|ITA 26/CHNY/2026  |2022-23 [A] M/S. SUBA VALLI VILAS

15]ITA 31/CHNY/2026  [2020-21 [D] THIYAGARAJAN RAJA

16|ITA 42/CHNY/2026  [2018-19 [A] DHAYANIDHI ALAGIRI

17]|ITA 43/CHNY/2026  (2017-18 [A] JAGAT EDIBLE OILS INDIA PVT, LTD.|S. SRIDHAR (SMC)

18|ITA 44/CHNY/2026  |2014-15 [A] ABC CONNECTS S.SRIDHAR (ERO DEf (SMC)

Meeting link - https://itatchennai.my.webex.com/meel/court_room_3 )(/
Meeting number :-2644 920 3834 /)
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 10 JUNE, 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
IN COURT ROOM -03

Srl |Appeal Number Assmt. Year|Assessee Name . |Counsel Name Remarks
1|ITA 2809/CHNY/2025 [2011-12 [A] MURUGANANDAM S. SRIDHAR
2|ITA 2926/CHNY/2025 |2017-18 [A] ABDULMEDU ABDULIAFFAR D. ANAND

3|ITA 3050/CHNY/2025 |2012-13 [A] JEGADEESAN TAMILSELVI

4|ITA 3051/CHNY/2025 |2011-12 [A] L SUPRIYA

Ul

ITA 3052/CHNY/2025 |2015-16 [A] SUSAINATHAN EDWIN RAJ

[A] SHRI COIMBATORE JEWELLERS
6/CO 28/CHNY/2026 2017-18 |INDIA PRIVATE LIMITED PM KA THIR
[A] SHRI COIMBATORE JEWELLERS
ITA 3604/CHNY/2025 [2012-13  |INDIA PRIVATE LTD.

[A] SHRI COIMBATORE JEWELLERS
8|ITA 3605/CHNY/2025 |2017-18  |INDIA PRIVATE LIMITED

[D] SHRI COIMBATORE JEWELLERS
9|ITA 571/CHNY/2026 [2017-18 |INDIA PRIVATE LIMITED

~

10|ITA 6/CHNY/2026 2022-23 [A] SHRI SAI SIRI ENTERPRISES H. YESHWANT
[D] CLASSIC SPINNING MILLS (P)
11|ITA 11/CHNY/2026 2016|LIMITED

12|ITA 12/CHNY/2026  |2022-23 [D] MUTHUKUMAR
[A] YOROZU JBM AUTOMOTIVE TAMIL

13|ITA 15/CHNY/2026  |2022-23  |NADU PRIVATE LIMITED SANCHITA
14|ITA 21/CHNY/2026  |2013-14 [A] RAMASAMY PRABHU NV BALAII
15|ITA 24/CHNY/2026  |2017-18 [A] ASOK SPARKLERS FACTORY S. SRIDHAR (SMC)

16|ITA 46/CHNY/2026  |2023-24 [A] ACTIVE BROTHERS
[A] BHAWARLAL PAGARIA MAHAVEER

17|ITA 47/CHNY/2026  |2018-19 CHAND
[D] ARCHIMEDIA DIGITAL PRIVATE

18|ITA 48/CHNY/2026  |2024-25  [LIMITED !
10[ITA 51/CHNY/2026  |2017-18 [ [A] KUPPUSAMY VELAIYAN S. SRIDHAR (SME) ="
i 7
Meeting link - https://itatchennal.my.webex.com/ meet/court_room_3 st

Meeting number :-2644 920 3834 () \
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INCOME TAX APPELLATE TRIBUNAL, CHENNAL
CAUSE LIST OF C-BENCH FOR 11 JUNE, 2026 (THURSDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
IN COURT ROOM -03

Srl {Appeal Number Assmt. Year|Assessee Name Counsel Name
1{ITA 2739/CHNY/2025 |2011-12 [A] VARADHARAJ ALAGARSAMY S. SRIDHAR
5|ITA 3803/CHNY/2025 |2011-12 [A) VARADHARAJ ALAGARSAMY -
[A] ALAGU AIR PRODUCTS PRIVATE R'AMACHANDRAN,C
2|ITA 2771/CHNY/2025 [2022-23  |LIMITED A ¥
3|ITA 3041/CHNY/2025 |2019-20 | [D] REVATHI READYMADES G. BASKAR

[A] NANMANGALAM SADAGOPAL V.

4|ITA 3042/CHNY/2025 |2014-15 |MADANAGOPAL MAHAGANAPATHI
6|ITA 3958/CHNY/2025 |2019-20 | [A] RAVI SIVAGAMI S. SRIDHAR SMC
V. MEENAKSHI
7{ITA 4012/CHNY/2025 |2018-19 [A] RAJAVELU RAJENDRA SUNDAR,CA
8|ITA 52/CHNY/2026 52( [A] SUBRAMANIAN BANUMATHI
9|ITA 54/CHNY/2026  |2017-18 [A] A.K. AHAMED & SONS
[A] GANDAVARAPU

10|ITA 55/CHNY/2026  |2012-13 |SATHYANARAYANA REDDY
11|ITA 265/CHNY/2026 |(2017-18 [A] AUTOTEX PRIVATE LIMITED

Meeting link - https://itatchennai.my.webex.com/meet/court_room_
Meeting number :-2644 920 3834
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D_BENCH FOR 08-JUNE-2026 (MONDAY)
Bench Will Not Funcation (SI.No. 01-10 Adjourned to 06.07.2026)

Sn ‘I\?E’éal Number Assmt. |Assessee Name Counsel Name  [Remarks
Year ‘

[A] MODINE THERMAL SYSTEMS Adjourned to

1{IT(TP)A 18/CHNY/2026 |2022-23 |PRIVATE LIMITED (TPC) 06.07.2026
[A] DATA INTENSITY INDIA PRIVATE Adjourned to

2[1T(TP)A 19/CHNY/2026 |2022-23 |LIMITED (TPC) 06.07.2026
[A] ZF WIND POWER COIMBATORE Adjourned to

3|IT(TP)A 20/CHNY/2026 (2020-21 |PRIVATE LIMITED (TPC) 06.07.2026
[A] TECH CLARITIES PRIVATE LIMITED Adjourned to

4|IT(TP)A 21/CHNY/2026 |2022-23 |(TPC) 06.07.2026
[A] ARGO-HYTOS PRIVATE LIMITED Adjourned to

5|IT(TP)A 22/CHNY/2026 |2022-23 |(TPC) 06.07.2026

[A] CHAIN-SYS SOFTWARE EXPORTS Adjourned tot

6|IT(TP)A 23/CHNY/2026 |2022-23 |PVT LTD. (TPC) 06.07.2026
[A] M/S. BEROE CONSULTING INDIA Adjourned to

7|IT(TP)A 25/CHNY/2026 [2022-23 |PVT. LTD. (TPC) 06.07.2026
[A] HSI AUTOMOTIVES PRIVATE Adjourned to

8|IT(TP)A 28/CHNY/2021 [2016-17 |LIMITED (RM) 06.07.2026
Adjourned to

o|ITA 2688/CHNY/2026  [2015-16 | [A] RAVICHANDRAN (SMC) 06.07.2026
Adjourned to

10|ITA 1313/CHNY/2026  |2015-16 | [A] RAVICHANDRAN 06.07.2026
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CAUSE LIST OF D_BENCH FOR 09-JUNE-2026 (TUESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Stl [Appeal Number Assmt. |Assessee Name Counsel Name
Year
[A] ERBIS ENGINEERING COMPANY
1|IT(TP)A 16/CHNY/2026 |2013-14 |LIMITED (TPC)
[A] ILINK MULTITECH SOLUTIONS
2|IT(TP)A 24/CHNY/2026 |2022-23 |PVT. LTD. (TPC)
[A] SUNTEC BUSINESS SOLUTIONS
3|ITA 2510/CHNY/2024  |2020-21 |PRIVATE LIMITED Sharat Rao
[A] DUCONT INDIA SYSTEMS
4|ITA 3079/CHNY/2024  |2021-22 |PRIVATE LTD A R Raghunathan
[A] AIROLI ITP DEVELOPMENT
5|ITA3359/CHNY/2025 |2022-23 |PRIVATE LIMITED
[A] AIROLI ITP DEVELOPMENT
6|SA 113/CHNY/2025 2022-23 |PRIVATE LIMITED
Meeting link

- https://itatchennai.my.webex.com/meet/court_room_1

Meeting number :-2640 936 4081
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 10-JUNE-2026 (WEDNESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1
Appeal Number Assmt. |Assessee Name Counsel Name  |Remarks
Year

1[IT(TP)A 21/CHNY/2025 |2016-17 | [A] KAAR TECHNOLOGIES INDIA s Sridhar

PRIVATE LIMITED (TPC)
2[IT(TP)A 22/CHNY/2025 |2020-21 | [A] KAAR TECHNOLOGIES INDIA s sridhar

PRIVATE LIMITED (TPC) a
3|IT(TP)A 23/CHNY/2025 [2021-22 | [A] KAAR TECHNOLOGIES INDIA s Sridhar

| PRIVATE LIMITED (TPC)
alTA 2499/CHNY/2025 _ [2016-17 | [D] KAAR TECHNOLOGIES INDIA PVT  § Sridhar

= i

b B = g

LTD

i S| IT(TP)A 89/CHNY/2024 [2021-22 | [A] M/S. ACCENTIV INDIA PRIVATE |5 P Chidambaram
| LTD (TPC)
. 6[ITA 3751/CHNY/2025  |2014-15 [ [A] SMT. RAJESWARI IVER G Baskar
,.

7[1TA 3752/CHNY/2025  |2013-14 | [A] SMT. RAJESWARI IYER G Baskar
i a|ITA 513/CHNY/2026  |2010-11 | [A] KUMARESA BAKYALAKSHMI
o[ITA 773/CHNY/2025 _ |2022-23 | [A) AHMAD ZAKI RESOURCES 5 Sridhar
| BERHAD
| 10| ITA 2651/CHNY/2026  |2019-20 | [A] CHANDRA SEKAR REDDY (SMC) \
I Meeting link - https:// itatchennai.my.webex.com/ meet/court_room_1

Meeting number :-2640 936 4081
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D_BENCH FOR 11-JUNE-2026 (THURSDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

Vijayaraghavan

IN COURT ROOM 1
Srl |Appeal Number Assmt. |Assessee Name Counsel Name  [Remarks
Year
1|IT(TP)A 28/CHNY/2026 |2022-23 | [A] SANGSIN BRAKE INDIA PVT. LTD.
(TPC)
2|IT(TP)A 29/CHNY/2026 |2023-24 | [A] ABAN SINGAPORE PTE LTD (TPC)
3|IT(TP)A 38/CHNY/2025 |[2020-21 | [A] TASL AUTOMOBILE SOLUTIONS
PRIVATE LIMITED (TPC)
4|IT(TP)A 39/CHNY/2025 |2021-22 | [A] TASL AUTOMOBILE SOLUTIONS
PRIVATE LIMITED (TPC) t
5|ITA 465/CHNY/2026 2021-22 | [D] TVS AUTOMOBILE SOLUTIONS
PRIVATE LIMITED
6|ITA 704/CHNY/2025 2015-16 | [A] SHANDEEP NARAYANASAMY Vikram

Meeting link

Meeting number :-2640 936 4081

- https://itatchennai.my.webex.com/meet/court_room_1




